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5. Shri L.M.F.Sohtun, MeSEB
6. Shri H.K.Sharma, ASEB
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ORDER
(DATE OF HEARING: 21.6.2005)

Heard the representatives of the parties on admission.

2. Admit.

3. The representative of the petitioner stated that the copy of the review petition

had already been served on the respondents. The respondents may file their reply

to the review petition latest by 20.7.2005, with a copy to the petitioner who may file

its rejoinder, if any, by 29.7.2005.

4. List this petition on 4.8.2005 for further directions.

Sd/- Sd/- Sd/-
(A.HJUNG)  (BHANU BHUSHAN) (K.N.SINHA)
MEMBER MEMBER MEMBER

New Delhi dated the 28" June 2005

Sd/-
(ASHOK BASU)
CHAIRMAN



